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Rural Health Scheme

438. SHRI D U RG A CH AN D: W ill
the Minister o f HEALTH A N D  FA M I­
L Y  W ELFARE be pleased to state:

(a ) whether G overnm ent have 
m ade any modifications in the Health 
Scheme for Rural Areas;

(b ) if so, what are the details 
thereof; ^

(c )  the num ber o f villages in each 
State proposed to be covered umder 
the scheme during the next five years; 
and

(d ) whether it is proposed to in ­
volve voluntary agencies and educa­
tional institutions in the im plem enta­
tion o f the health schem e?

THE M INISTER OF STATE IN 
THE M INISTRY OF H EALTH  AN D  
FAM ILY W ELFARE (SH RI JA G - 
DAM BI P R A SA D  Y A D A V ) (a ) and
(b ) .  No, the Governm ent o f India 
have, however, allow ed adaptation o f 
the schem e to the local conditions o b ­
taining in certain areas.

(c ) It is proposed to cover all the 
villages in each State, w hich accepts 
the scheme, by A pril 1932.

(d ) Yes, w henever voluntary orga~ 
nisations are w illing to participate, 
their services are proposed to be uti­
lized for training the com m unity 
health workers. It is proposed to 
assign them specific areas and w ork.

A s regards educational institutions, a 
beginning is being made by involving 
the m edical colleges o f  m odern m edi­
cine in taking care o f three Prim ary 
Health Centres each.

Monthly Publications of Postal Em­
ployees Union of Thana (Maharashtra)

439. SHRI R. K. M H ALGI: W ill the 
Minister o f  COM M UNICATIONS be 
pleased to state:

(a ) w hether attention o f District 
and circle authorities o f  Posts and 
Telegraphs Department have been 
drawn to  the m onthly publications, 
published "“by Postal Em ployees O rga­
nisation Class III o f Thana (M aha­
rashtra) w herein the organisation give 
vent to its various grievances and 
difficulties;

(b ) i f  so, w hether the action taken 
is inform ed to the concerned in due 
time; and

(c )  if so. the action taken on the 
publications for the months o f O cto­
ber,. N ovem ber and D ecem ber 1977 
and whether concerned authorities 
were inform ed?

THE M INISTER OF STATE IN 
THE M IN ISTRY OF COM M UNICA­
TIONS (SH RI N AR H A R I PR A SA D  
SUKHDEO S A I): (a ) Yes, Sir.

(b ) and (c ) . N0 replies are requir­
ed to be given relating to matter pub­
lished in bulletins. Replies are given 
to correspondence received from  the 
concerned branch Unions. The action 
w as taken on matter published in the 
Bulletin o f October— Decem ber, 1977.

Action for occupying plot meant for 
Telephone Exchange at Ulhasnagar

440. SHRI R. K. M H ALG I: W ill the 
M inister o f COM M UNICATIONS b e  
pleased to refer to reply given to Un* 
starred Question No. 633 dated 17th 
N ovem ber, 1977 and state:

(a ) what action have G overnm ent 
taken against the person or persons




